REGENT GRANITO (1) LIMITED

List af Claims received from Government during commencement of Liguidation process - as on 21.05.2021.

Last date of submission of claim 17.10.2020

Sr.No.

wame of Creditor

Category

Form

Date of Claims

Amount af Claims (fs.]

Principle

Interest

Penalty

Tatal

Remarks

State Tax officer (2}, Office of
The Assistant Commissioner of
srate Tax, Unit-26 Himmatnagar,
Mess Bus Station, Himmatnagar -
383 001

oc

15.10.2020

43,53,08, 180000

£2,12,75,091.00

126,69,35,294.00

2,52,75,18,565 00

Demand Notices/Revision Orders for the
year 2006-07, 2012-13,2013-14,2014-
15,2015-16,2016-17,2017-18. & Old clgim
was on 07.02.2019.

Thwe Assistant Commissioner of
Central Goods & Service Tax,
Diwision - Himmatnagar, Sector -
104, Near CH-3 Cirdle,
Gandhinagar.

12,10.2020

10,15,53,662.00

1,2%,33,.804 00

4,37, 71,521.00

15,78.5%.988.00

—

Earlier the claims was made on 23.05.2019,
10.01.2020 £31.05. 2020 respactively.
Amount of Claims coverd - Non
PaymentfShort Payment of Central Excise
Duty from June-2014 to June-2017

The Incharge Assistant
Commissioner of Commercial
Taux Office { Audit) - LGSTO-140,
DGESTO- 2, Mo. 1416, 4th Floar,
Adichunchanagiri Buldding,
Vijayanagar, Banglore - 560 oupy,

-g"

13.05.2019

0.00

1,38.564.00

20,79,621.00

22,18,185.00

Demand for .Y, 2014-15 & 2015-16

The Incharge Assistant
Commessaoner of Commercial
Tax Office | Audit] - DGSTO- 2.4,
Mo, 6432, 2nd Fioor, Pionoees
Plaza, Ketchenahalli Main Road,
Rajarajeshwarinagar, Banglore
S60 040,

ac

20.05.2019

932,6689.00

30,0r20.00

TAX -62539.00

1,85,298.00

Reassessment for F.¥, 2006-07 & 2008-09.

The Commercisl Tax Office |
Audit) - 7.1, 0VO-2, No. BA2, 1st
Floar, Pianeer Plaza, Kechenahalli
Blain Aoad, Rajarajeshwan
Nagar, Banglore - 560 098,

oc

20,05, 2019

10208.00 [VAT)

0.00

.00

10,208.00

Reassessment for F.5. 2005-10.

The Deputy Commissiones of
Commercial Tax Office | Audit) -
2.1, DVO-2, No. 642, 1st Floor,
maneer Plaza, Kechenahalli Main

Road, Rajarapesiwark Magar,
Banglore - 560 058,

01.10,2020

56,07, 58500 (VAT)
R 6,71,416.00
=14}

inchades

GA[j
S
T L

62,79,002.00

Reassessment for FY. 2014-15, & Old
claims was made on 06.05 3019 &
13.05.2019,

« | 1BB1/1PA-D02/
| 1P-HO0283/

2017-18/ /
7 10B41 tf?

Shey peot

dr,'l.l

i)




The Deputy Commissioner of
Commercial Tax Office | Audit]-
2.1, DVIO-2, Mo. 642, 15 Floor,
Pioneer Plaza, Kechenahalli Main
Rasd, Rajarajeshwarl Nagar,
Banglore - 560 098

a7.10.3020

3,43,480.00 [VAT)
& 1,41,936.00
(osT)

includes
.

4,85416.00

Reassessment far F.Y. 2000-11. & Oid claim
wias on 13.05.2019

The Asst. Commisssoner of
income Tax, Morbi Cirele,
*Aaykar Bhavan” BA-Mational
Highway, Al-Lalpar, Morbi - 363
2.

oc

17.03.2020

2.04,38,250.00

99,35,977.00

3,08,74.227.00

Demand Notice for F.Y, 2007 -08,2008-09,
2013-14 & 2014-15.

Shiri, M Sasikurmar,

Assistant Commissioner [5T],
|FAC), Mattupalayany Road
Assessment Circle, Coimbator -
G4l 018,

Bher Stk Hol

nen

07.11.2020

37,06,541.00

60,679.00

0.00

37,67.220.00

€51 Assessment from 2014-15 to 2017-18
& WAT desk sudit orders 2013-14

11

The Commercial Tax Office |
Audit] - 2.1, DVO-2, No. 642, 15t
Floor, Pioneer Plaza, Kechenahalli
Main Road, Rajarajeshwari
Iumar, Bangtore - 560 038

en

06.04,2021

2,75,879.00

82,623.00

5,42,340.00

Reassessment for F.Y. 2008-10, 2015-16 &
1016-17.

TOTAL AMOUNT OF CLAIMS OF RS.

2,72,92,40,458.00

€5 Arvind Gaudana
Resolution Professional



